NATIONAL COMPANY LAW TRIBUNALI,

PRINCIPAL BENCH
NEW DELHI
C.P NO. 105(ND)/2015
CA NO.
CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR

Hon’ble President

SH. S. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF TIIE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 20.10.2016

NAME OF THE COMPANY: Mr. Anil Kumar Batra & Ors.
V/s
M/s. Frontier Home Developers Pvt . Ltd Ors .

SECTION OF THE COMPANIES ACT: 397/398
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

/. /7'}1— Kahcmﬂ- "faLQsc?ttx/ Ady. ?WJS % M

“ M SANGAY misned Ay,

¢

. () 7 ; WA
NP, Gréé/’éJH MEENA A Tets el M

B for—Resorcsl- Ny Host
ew, Myv. Sund b Muda, delv . Yo lrtro an -
N Mie Ao bl il Al /\Q
"L l’cawtml"‘«m_’?&” v
FW-bumw . J
ORDER
List with CP No.83(ND)/2015 on 10.11.2016 m«w
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